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service and presently working as &;Haﬁhv?bﬂﬂ“!-‘ﬁg}'ﬂ &Tﬁ

give hereln below the detalls of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*:
b

A.  Details of movable agsets
{Assets In joint name Indicating the extent of joint ownership will alsa have to be
given)
Sr. Description Seif Spouse | Dependant-1 | Dependant-2 | Depandant-3 |
No. | : : Name : Name | Etc Name
) [eash 000 |l Ropi(TI3 [SHRAVM
(i gaeposits In ' ' "
Banks, Financial 0 | _Jobon° et 1 o
Institutions And | !‘000" !
Non-Banking
Financial
Companies
(i) [Bonds, e
Debentures and Ya ¢ s
Shares In s = R —
companies
(iv) | Other financial
Institutions,
NSS, Postal — - ~ - o
 Savings, LIC e
Policies, etc
(v] | Motor Vehicies BRCT
(detalls of S5
make, etc.) 5283 — 7 —
| (vl) | Jeweliery (aive | (o [9R5e)] Gotf—250 | -
details of Vi g |
Welght and .Slﬂw' ’9‘" < ihver- Ge AT i o
‘ value) sl '
(vil) | Other assets, | L£D ;
such as values (W00, 4 — =5 = 5
of claims / AC-2
interests 3 :
Note: Value of Bonds / shares / Debentures as per the latest market value in Stock

Exchange In respect of listed companies and as per books in the case of non listed
companlies should be given. : : s .
* Dependant here means a person substantially dependent on the income of the

employee. X h}' “&{ B P‘-Q C«_ﬂ :




ilg of Immovabie

[Note:
also have to be Indicated]

Prape.frties in Lotnt uwnershbp indicating the extent of joint ownership will

8r.

Description Self

Dependant-1
__Name

Spouss
Nama(S)

Depandant-2

g Eup:nﬂmta—!

Name _ Etc, Name

_MNo.
Q)

Agricultural Land
- Location(s) ~
« Survey number{s)

- Extent (Total
measyramant)
-Current market valug

-

- Survey number(s}
- Extent (Total 2]

Mon-Agricultural Land
- Locatlon(s)

measurement)
~Current market value

gm SPé

Qwﬂ{—‘f*

Tegiper
de“m

(i

= Survey fdoor

| = Current market

Buildings (Commercial |
and residential)
Location(s)

number(s)
- Extent (Total
measurament)

valug

W)

number(s)

Hnus& / Apartments,
etc.

- Location(s)

< Survey fdoor

- Extent (Total
measurement)

- Current market
value

™

fﬂthers (such as

Entemst in property)

(2}

I glve herein below the details of my liabilities / overdues o publfc financial
Inst:tutmns and government dues:-
[Nute Please glve separate detalls for each item}

s

Sr.
No.

.Deseription

Hlmﬁ & address of Bank /
Finam:hl Institutions(s) /
enk ()

Mlln‘tlﬂb

yirss e

{1} Loans from Banks

| S B | L@_v_l

n Manddl 74l

_'z"'o'o coo/—

(11} Loans from ﬂnancial
institutions

—

mEoia iy

(iil) Government Dues:
{a) dues to depa rtmants
dealmg with government
| accommodation

(b} dues to departments
dealing with supply of
_water

| (c) dues to departments
dealing with supply of
Ele_ctﬂc:lty

f




(d) dues to departments

dealing with telephones

(e) dues to departments
' dealing with government
transport (including

aircraft and helicopters)

| (F} Other dues, If any

(b)

()] Income Tax including

| surcharge [Also indicate
the assessment year upto
which Income Tax Return
flled. Give also Permanent
Account Number (PAN)]

(il) Wealth Tax [Also
 Indicate the assessment
- year upto which Wealth
Tax return filed.]

(i) Sales Tax [Only in
case of proprietary
 business]

| (iv) Property Tax_

C.

GPF/CRFE/PRAN No.  :-
Gender 2= Y

Date of Birth ‘-

Eersonal Detajl

PTS/BLAIZ-I6

(M/F)

pE

s [ 1[q]

(DD/MM/YYYY)

Class/Group - '

Cadre

Home District i=

{A/B/C)

X Lgﬁhljed’“ur ama( ,.ﬁ-, vale _Cme"‘ww e j

(Full h}ém& 2.g. B.A.S.-Blhar A.:lminlstratlve Service,

B.5.5.- Blhar Secretarlat Service etc.)

Nelarda

kﬁWI!ﬂgl and belief,

Place: /Pm ...... :
Date:..|5:(0.2]. 2%

MNote:

I hereby declare that the above details are true to the best of my

; Signaturgﬂ hbl ’( b Wfﬂ

rhadedanglaeringe

2950
Name of Emmwem_s 1 ﬁll_ﬁ HDQﬁf’ a8

Designation:. ’PTW‘“'Q- gm?’-“}:fy
Department:Zihar. %AM“‘A‘%M%

Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single side)
in prescribed format.



